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Fixation of wages under MGNREGA

2361, SHRI PRASANNA ACHARYA: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

{a)  whether prior to financial year 2011-12, the mimimum wage rates for MGNREGS
workers were fixed by State Governments whereas it is now being fixed by Central

Govemnment, causing discrepancies in the wage rate of Centre and States;

(b) if so, would the Central Government resort to the old system of allowing

States to fix their rates; and

{c) whether Government of Odisha has requested for relaxation under MGNREGS
in Fani cyclone-affected districts of Odisha for provision of additional 50 days of wage
employment and 30 per cent more wages for the current Financial Year, if so, the results

thereon?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH TOMARY):
{a) and (b) Prior to the Financial Year (FY) 2011-12, the minimum wage rates for Mahatma
Gandhi National Rural Employment Guarantee Scheme (MGNREGS) workers were fixed by
State Governments under Section 3 of the Minimum Wages Act, 1948 (11 of 1948} for
agriculture labour in accordance with the Section 6(2) of the Mahatma Gandhi National
Rural Employment Guarantee Act (MGINREGA), 2005. The Central Government has been
notifying wage rates from FY 2011-12 onwards under section 6(1) of the MGNREGA. Wage
rates for workers under the MGNREGA are notified annually based on Consumer Price
Index-Agricultural Labourers (CPI-AL) of each State/UT by the Central Government in
accordance with the provisions of Section 6(1) of the MGNREGA. At present, there is no
proposal to resort to the old system of allowing States to fix their rates.

{c)  Yes, Sir. The Ministry has issued a Notification on 24.06.2019 to provide the
benefit of additional 50 days employment over and above 100 days under MGNREGA for
the FY 2019-20 in cyclonic Storm “FANI affected 159 Blocks of 14 Districts in Odisha.

Slow pace of work under PMGSY

$2362. SHRIMATT KANTA KARDAM: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

{a) whether Government has taken note of the fact that the progress in the works
being done under Pradhan Mantri Gram Sadak Yojana (PMGSY') has not been as per

expectations;

TOriginal notice of the question was received in Hindi.



